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Ffausarrda R A ANE AT ?

Shri M. C. Chagla: I want more
funds for everything. I wish I could
get them.

Shri Sham Lal Saraf: These national
monuments have been listed under
the Central and State Lists. May I
know whether the Central Govern-
ment keep an eye on such of the
monuments as are with the States,
whether these monuments are also
preserved, and if so, what arrange-
ments are there to see that these
are preserved well?

Shri M, C. Chagla: If our attention
is drawn to the fact that a monu-
ment which is a State monument is
not being properly looked after, we
write to the State Government, If
the State Government does not take
proper action, we try and see that
it is made intop a national monument
in which case it comes under our
jurisdiction.

=t fageee qidy ¢ T Wede §
I I F qTAA NI T T g IeH
ag foar § -
‘To ensure the success of the cam-
paign, an Action Committee was set
up by the Government’

@ & s we § 5 oz@ Qe
FE F I I A § AR W
FAEY gIT AT 4T QA oy 1y ?

Shri M. C. Chagla: The members af
the committee which was appointed
are: Dr. D’Razario, Jt. Educational Ad-
viser, Ministry of Education, Dr.
Grace Morley, Director, National Mus-
eum, New Delhi, Shrimati V. Padhi,
Director (Publicity), Department of
Tourism, Shri B. R. Bowry, Informa-
tion Officer attached to the Ministry
of Education, New Delhi, Shri A N.
Kapoor, Assistant Director of Pro-
grammes, AIR, Shri C. S. Bhatia,
Director, Postal Services, Delhi Circle,
New Delhi, Shri J. K. Jain, Under
Secretary, Ministry of 1. & B. and
Shri R. Ghosh, Director General of
Archaeology, New Delhi.

As regardg action taken we have
pointed out in the statement the var-
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ious actions taken. Radio program-
mes were arranged, States were asked
to bring out posters stressing the
value of monuments which are our
heritage and how to preserve them.

Shri Narendra Singh Mahida: Is
the Minister aware that there is a sun
temple in Modhera in Gujarat and
there are some idols in the charge of
the Government of Gujarat? Does
the Minister propose to ask the Gov-
ernment of Gujarat t{o return these
idols to the Modhera sun temple com-
mittee so that they could be preserv-
ed as historic monuments,

Shri M. C, Chagla: I will consider
if my hon. friend will write to me
about it,

Shrimati Savitri Nigam: Reference
has been made in the statement to
the provision of special and free guide
service at the more important monu-
ments. What arrangements have been
made to train the guides properly be-
cause the present guide service is
very poor?

Shri M. C. Chagla: That is rather
a difficult problem. We have nat
got enough guides—1 agree. But I am
try to see with the help of Dr.
Maorley, who is in charge of the
National Museum, if we cannot have
a sort of refresher courses whereby
guides can be trained who can take
touristg round and explain to them
what our monuments are.

Wagd w9 A & denfa e
o

+
»ft TSR SveAy :
=t s Tag fagr

w7 v welt 30 faaway, 1962
F gaifed W €T 1616@ ¥
IO F gery § Ag qAA I FA
0 f5

(%) &= gfa wm o fega sagd
T8 T F farw s w1 owaw awr
o &7 AT AT TR R R W

=g

*¥307.



2811 Oral Answers

(&) w gud @ = wfw &
ft o =7 ¥ T F 7 AR
¥ R

() == W= £ THT @R §
gfafaa #3F ¥ J9T JEEd ww
of@emmE 9T ok feat @ww =
X & Fwraar § 7

fam ey (w0t Ho ®o FATTEN) :
(%) o< 2% 9% 4f7 T9r WA w7
qed AT T R

(&) o, 7@

(%) wrifm = SEEEE AEE
= wfy & gufra gawem afe,
fadiy Gug™T F &7 § waq & ofafaa
F@ F fqu a9 "AYR 9 TF A
Ty & @H fafmg @ 1€ &

=t FEIAR AEN : @YF =WE
TN faagara=a T § F
981 9T & 13 471 7f7 F1 Fqewr-weww
AT 3T 9T AT qeA doAT & WK
X9 1 39 ®9 ¥ qf@afga 0 & fay
T AATAG 7 KfqAT ¥ I FTHQ @I
9T 77 fHat wFwT F7 FE fAvig feaar
27
Shri M, C. Chagla: The only value

we have is the book value, not the
market value, The land value is more

than Rs. 44,000,
house. ...

buildings: main

Mr. Speaker: This reply had been
given earlier. His question is diff-
erent.

Shri M. C. Chagla: As to what is
being done? A decision has been tak-
en at the highest level that as far
as the western gection of the house
is concerned, it will be converted in-
to a library where we will collect
books. The present thinking is that
we want a library of modern India . .
(Interruption) Have I not followed
the question?
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weaw qTw i § ar AT
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T AW HRX 39 ¥ w@ipfq dfee &
ot TR T A o R

Shri M, C. Chagla:
know the market value.
was made to find out the
value, because the Cabinet decided
that the house of the late Prime
Minister should be put to a particular
use. So, no question of ascertaining
the 'market value arose. We are not
trying to sell the house or the land,
and 1 do not see the point of ascer-
taining the market value.

We do not
No attempt
market

Y AFTHAL TOEH(  Tg T TS
AT TAT § FT I TAF T AR
W qET &7 3% # fa= § a1 IR fAu
FE Frorar dare F w27

Shri M. C. Chagla: Yes, Sir. There
is a suggestion that we may have to
extend the building in order to set up
a library, because it has been found
that the foundation of the house is
not sufficiently strong to take the
weight of a further story where the
books can be housed. There is plenty
of land behind the house, and we may
have to extend the building, so that
a proper library can be put up.

Shri Hari Vishnu Kamath: Is Gov-
ernment aware that large sections of
the people are wondering whether
this decision in respect of the resi-
dence Tin Murti Marg of the late
Prime Minister, Shri Jawaharlal
Nehru, may not set a precedent for
similar decisions in future, and if so,
has Government given serious thought
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1o the matter of building a permanent
residence worthy of the Prime Minis-
ter of this, maybe materially poor but
otherwise great, country, as for in-
stance they have No. 10, Downing
Street, White-hall, in Britain and in
'many other gemocratic countries?

Shri M. C. Chagla: Only a century
ean create 3 person like Jawaharlal
Nehru. It is not every day that a
Jawaharlal Nehru is produced, and
our country is fortunate in having
him, and our century is fortunate. So,
when a particular decision is taken
about him, there is no danger of any
precedent being created.

Mr. Speaker: Now we are not con-
cerned with that. That decision has
peen taken, and it is final. What he
wants to know is this. Long live our
present Prime Minister, but at some
time some other Prime Minister will
come in. Suppose he chooses not
to stay in this house, and wants to
have another one. He says: why not
build a permanent house which would
be the Prime Minister’'s nouse?

Shri M. C. Chagla: I am not in a
position to speak for the present
Prime Minister. He is staying in the
house where he was. What his inten-
tions are, or what his views are, 1
do not know. :

Shri Hari Vishnu Kamath: My
question is different. Has the Cabi-
met considered this matter at all? He
is a member of the Cabinet. Has it
come up before the Cabinet so far?

Shri M. C. Chagla:
ome Up.

No, it has not

a memorial like this being raised for
a memorial like this being —aised for
Shri Jawaharlal Nehru, about whom
my hon. friend has said happy things.
with which we are all in agreement.
But at the same time, I take it that
it wag raised because he was one of
our nationa] martyrs. There have
Peen many other martyrs like
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Mahatma Gandhi, Subhash Babu and
many others, May I know whether
Government have considered the ad-
visability, since such a huge areas has
been enclosed in this Tin Murti place,
of constructing some more buildings
there, in order to perpetuate the
memory and the relics belonging to
so many other martyrs of comparable
eminence? Will they take the trouble
also of consulting national leaders of
all parties before they take such a
decision?

Shri M. C. Chagla: I might tell my
hon. friend that our present thinking
is that the library that we want to-
be put up will be a library of modern
India, which will range from the time
of Ram Mohan Roy to the present
time, so that scholars will come and
make research ang publish mono-
graphs of what India has done in the
last one hundred years, which would
cover the national movements of our
national leaders, all our martyrs and
al] the people that my hon. friend
referred to.

Shri Ranga: You, Sir, were good
enough only the other day ‘o inaugu~
rate the exhibition showing the relics
and belongings of Netaji Subhash
Chandra Bose. There has been no
permanent  structure at all, no ar-
rangement till now has been made, It
has been a shameful thing f)r our
country. I am making a suggestion.
It is for the Government to tuke it
up if they have a sense of responsibi-
lity. When they are placing the whole
of the place at the disposal ot this
museum, with your indulgence, [ will
put this question: May I taic it that
the Government would consider it in
their highest counsels the advisabi-
lity of constructing the needed build-
ings and then providing opportunity
for all these relics to be exhibited
there for our national heroes?

Shri D. C. Sharma: On point of
order, Sir. The hon. Member has been
referring to Shri Subhash Chandra:
Bose and has been asking ‘sovern-
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ment to raise a memorial to him.
There are many persons wh believe
that Shri Subash Chandra Bo.e is still
alive and I am one of them. So, how
can he associate the name of Shri
Subhash Chandra Bose with the names
of those persons who have expired?

Mr. Speaker: Prof. Ranga <wvas only
asking Government to raise memorials
for those who have gone now.

Shri Ranga: I was talking of pec-
ple of comparable eminence like
Mahatma Gandhi and Subhash
Chandra Bose. (Interruptions).

Mr. Speaker: Order, order.
Shri Siddhanti.

=t sde fag fagr= : ag o &
qfT &1 =W, THET JAA AT S
T F OF F & F 7 @ < oo
Wi sy #1 favifaat &, 97 a9 &
fag w1 At @ ST @ wWifs AgE
Y 7 T wrfeaa & g e o
qwar &7

Mr. Speaker: That is anciher sug-
gestion. Next question.

Education Commission

+

( Shri Rameshwar Tantia:
Shri Prakash Vir Shastri:
Shri Jagdev Singh:

Siddhanti:
Shri P. C. Borooah:
Shri Onkar Lal Berwa:
Shri Gulshan:
Shri ¥. S. Chaudhary:
Shri D. C. Sharma:
| Shri Siddheshwar Prasad:

Will the Minister of Educaiion be
pleased to state:

(a) the precise terms of reference
ef the Education Commission appoint-
ed by the Government of India;

(b) the names of foreign members
and foreign consultants of the Com-
mission; and

(¢) whether it is a fact that the
Bducation Commission has been ask-
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ed to submit interim reports from
time to time?
The Minister of Education (Shri

M. C. Chagla): (a) and (b). A state-
ment is laid on the Table of the House.

(e¢) Yes, Sir.
STATEMENT

(a) The Commission will advise the
Government on the nationa] pattern
of education and on the general
principles and policies for the deve-
lopment of education at all stages and
in al] its aspects. It need not, how-
ever, examine the problems of adult,
medical or legal education, but such.
aspects of these problems as are
necessary for its comprehensive en-
quiry may be looked into.

(b) Foreign Members

1. Shri H. L. Elvin

2. Prof. Roger Revelle

3. Prof. Jean Thomas

4. Prof. Shumovsky

5. Prof. Sadatoshi lhara.
Foreign Consultants

1. Sir Eric Ashby
Prof. P. M. S. Blackett
Sir Willis Jackson
Prof. Fredrick Seitz
Lord Robbing
. Dr. John Guy Fowlkes
Dr. John Henry Fischer
. Dr. Wilfreq Cantwell Smith
9. Shri F. Cyril James
10. Dr. P. H. Coombs
11. Dr. S. Dedijer.
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